Dt. 29.09.2005

h Hon’ble Mr. A.K. Bhatnagar, JM
. it Hﬂﬂ:i bles IH.E'.‘ DR, 'I’J.,!ta’}:'i,_m

L

sy Heard Sri Dinesh Pathak, counsel for
the applicant and Sri D. Tiwari, holding P,
brief of Sri D.P. BSingh, counsel for tha

respondents. .

4
oy

Learned counsel for the applicant =eeks

g_.a,; permissicn teo withdraw the present O0.A No.

§88/05. For the same purpose he has filed

M.A No. 3733/05. Learned counsel for the

respondents has no objection. Accordingly

the M.A is alleowed. The 0.A 1s dismissed as

withdrawn in terms of the prayer made 1in the .

M.A No. 3733/05

Copy of the order be made avallable to

counsel for the parties within Z4 hours.
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